
TilE HIGH COURI'OF 
SHH.lONG • 

NOTIFI CATION 

No. HC 1. 11/63/2013/3771 Dated, Sh illong the 30'h September 2016 

In exercise of powers under Rule 7(8) of the Rules of High Court of Mcghalaya, 

2013, in relation to the revenue districts where the process of separation of Judiciary from 

Executive is underway, for proper supervision of such work of separation and ancillary 

matters as may be assigned from time to time, the Chief Justice is pleased to appoint 

Judges-in-Charge for such revenue Districts as follows: 

,J udge-i n-Cita rgc Districts 
:--+---"-~ 

Hon' ble Mr. Justice S.R. Sen 

Mawkyrwat 

South West Khasi llills District, 

-
South Garo Hills District, Hon' ble Mr. Justice S.R. Sen 

Baghmara _____J___ 

South West Garo llills District, Hon' ble Mr. Justice S.R. Sen 

Ampati 

North Garo Hills District, 1 Hon' ble Mr. iustice S.R. Sen 

Rcsubclpara 
~ "' Jmnua Hills District. l Hon' ble Mr. Justice V.P. Vaish r.ast . . 

IKhliehriat 

ll) order, 

/
Rli:GISTRAn <~ENERAL 

Memo No. IICM. II/63/20 13/377 1A Dated, Shillong the 30111 September· 20 16 

Copy for information to: • 

I The Joint Registrar -cum Secrewry to Hon'hle the ('hie( Justice. High Court o/ .\IC!J4wlaya. 


Shillong 


2 TIIC! Joint RegiHrcw · cum- OSD In Hon 'blethe Chief Ju.\tice \ Secretarwt. 1/igh Court of 


Heghalaya Shillong. 


J. Th~ P S to 1/vn 'hit• the Chie(.lu.vtice. flil!h Court o(Meglwlaya .•%ilion.!{ 


.J. Th1· P S to lion 'hh· \fr .hillicc <;' R. <i'cm. High Court 1!/.lfegha/mn Slullonx 


5 7hl P S to lion 'hie .\fr .lu1/in I . P. Vaish. High Court of.\teglralayu. Slul/ong 


6. Secr<'IW) to tlw Gmwnmem o.fJieghalaya. Law Departmem Shillong ' 
• 

• 



• • 
• 

? Di1trict and Se.1.1ions Judges Shil/ongl Nongpohl .lawai Nong.1toin/ Tural Wil/iamnagar 

X. Deputy Commi.1sicmer, 1\h/iehriatl Rewht:lparn Mawi.J•nrat Amputi. Baghmura 

~t System.\ Ana(nt. 1/igh Court of JfegJwlaya. Shillong for uploading tht> lCIIII<' on tht• 0(/h-iul • 

Wehsile. 


I 0. O[fice Filt:. 


~o-oL--
REGISTRAR GENERAL 

.. . 

• 

• 

• • 

• 
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